RAJYA SABHA (17" May, 2002)

THE SLUMS AND JHUGGI-JHOPRI AREAS (BASIC AMENITIES AND
CLEARANCE) BILL, 2002

SHR! SURESH PACHOURI (Madhya Pradesh). Sir, | beg to rmove
for leave to introduce a Bill to provide for the basic minimum amenities of
water, electricity, sanitation and health facilities in slums and Jhuggi-Jhopri
clusters and for the clearance of such areas in larger public inferest and for
matters connected therewith or incidental thereto.

The question was put and the motion was adoptad.

SHRI SURESH PACHCURI: Sir, | introduce the Bill.

THE VICE-CHAIRMAN (SHRI SURESH PACHQURY) in the Chair.
THE CONSTITUTION (AMENDMENT) BILL, 1998
(to amend the Eighth Schedule) -- contd.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURID: Now we take
up further consideration of the Constitution (Amendment} Bill, 1998 (to
amend the Eighth Schedule). Dr. L.M. Singhvi to continue his speech.
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Surem (o) e oY) ¢ aw Rdaw &, d@@ew TE &+ The House is

adjourned for lunch for one hour.

The House then adjourned for lunch at cne of the clock.

The House re-assembled after lunch at five minutes past two of the clock,
THE VICE-CHAIRMAN (SHR! SURESH PACHOURY) in the Chair.
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Soar ¢ & 5w wer ¥ @) fermr @ ar A€ forar Smg ) WRT aga we wa & fR
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O RO A MY MY AN AR E | T AT &1 30 s 6, 6E
uftar, 9% @ ¥ AR gafaw ) 0 gResior @ a7 smvy 1 w5
39 AfE o o F = T il ) aned IRl A AT o AR § e
T, wg I AR form g amr gfodrdt odemait 9w amer Sow R £ ot
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@R W T SIe-EY-Iel 9919 €, SifeT A g O iy @9 99 g9, 9%
e, 99 & # Gl W arel Wil F a@rvar & By KR8 Fraet of gere oy
ar vy fowury ¥ fr Wnmar @ o ono aTat & aF ) e arey Wi # -
afiryr i pi wM | FEiAY ANy @ & o wrorerrt e dfeur o off st
7w e | fhEd T 7 ol 9g9 ol A o) ¥ 39S B ve P amds
TG W 5 @& 9w oW A gooiifeue aw 3 0 Rur & on aed 2, wgw, smed
AT FIEY # oW 9uow §, 9w do-te & e 9uae &, ToRfrafir afiv
Ifere 7 frad ooy ¥ o oy =8t & o oy wwr o wEar € B o FReg
el 9o ofy e W wd o g Fw a7 & @ 99 w fRaw g | # fiea wew
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T wfgy v Suw wrteaT ¥ fy S 9E 359 amwEd B, ¥ 9w 9
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7EIqY, $9 a¢ UEd Prmst wpfar a@n] fRar @ fee T <l @
TP AN YA ®R W IW F Fo wed § Al #t S f ok I A 5o
WY IR F vl ¥ vt @ g off, afdw i} ¥ awmr ¥ aner oF
T srfar wwe T 8 wer v 39 Ryt o fomy mw |
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Ffoe, Uiy off, § P HEEH € WWeR @ 24 57 4R gt &t
WE AHET BT Y I S gEht § P o5 59 fmg o= aga iR | 93
T B MR K wWer ¥ v A aght 5 aw vr ' am-Hfy oo
g & e Y JETE B YR WA F 6 AW B o wmE & W OF e
U P W, 79 W Ay @ i Rk WMy f 7 ot o wsh @
T W fr ang o

oo wl ¥ " ¥ o a Y SR o a8 s A wite w
e 7w Rdas 1w o € |

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, on a perusal of
the 88l moved by Dr. Singhwi, for amending the Constitution to include
Rajesthani language in the Eighth Scheduls, | was somewhat surprised.
When there are already eightesn languages in the Schedule, how could
Rajasthand language miss it, all thess days, i a big mystery. it js a six
crore-populated Stata. People of Rajasthan are found all over the world. it is
a Stale with a grest culturel hontape, with & great literary value. S0 many
States have inciuded their mother tongue in the Eighth Schedule. Bt it is
surprising to know how this Rajasthami language has not found its place in
the Eighth Schedule.

Though the three-language-formula was not officially agreed to, a
lot of debate went on. But you will have to accept it in today’s practice. The
three-language-formula is being followed. Take the example of Orissa. In
Orissa, everybody speaks Oriya, Hindi and English, which, of course, is
common. Take ancther example of West Bengal, where Bengali, Hindi and
English are spoken. Like that, there are a number of States. In almost ali
States, the regional Janguage along with Hindi and English are spoken. But
some peoplg always speak of only Hindi, R= gt aifty, Fww &aw &<t
Tifgy, gfew =€ € wfgy | That is wrong. If you leave India, if you don't
know English and if you want a glass of water, you will have to gesture.
Otherwise, nothing will move. Thers is modearn technology now. Science has
improved tremendously in the international level. With the prasent
modemisation and advancement in scientific research, medicine and cother
fields, you can't dream to achieve at the intarnational level. Uniess you know
tha international language, you can't axpect the country {0 achieve in the
above mentioned fields. Therefore, it is very nice that there are three
languages. English and Hindi languages are ealready there everywhere.
Now, the question is, the hon., Minister has said that thirty-three languages
are in queue. Therefore, 27, WEN That is not comect. How can you
equate those thirty-three languages with Rajasthani language? It is not

217



RAJYA SABHA (17" May, 2002}

correct at all because they may miss a number of languages. 'n soma
States there may be eight languages. There may be tribal and other
languages. They cannot be equated. There should be a system whereby
we can equate a language by looking at how many people are speaking,
how much population contained in that State and also how much population
in India are appreciating the system. All these points have to be taken into
consideration. Therefore, | strongly feel that Rajasthani language should be
included. Sir, Rajasthan is not only a historical State, it is a State not enly
contributing to the industrial growth in India, but also in the world, We fesl
proud when a person born in Rajasthani is found in various parts of the
world doing business. That is their luck. So, a State, which is contributing
its might to the industrial growth of the country, a State which is having six
croras of population, a State which has historical significance, | am
surprised to know that you are not including the language of that State in
the Eighth Schedule!l | am also surprised to know that in Rajasthan
everybody speaks Rajasthani language, besides Hindi. Therefore, even if
you lock at the issue from that angle, it is laudable.

It you look at it from the literary angle, you will find that Sahitya
Akademy recognised Rajasthani language. Therefore, after logking from all
these angles, | request the hon. Minister not to link this language with other
thirty-three Janguages. The next point is that you have to consider the
wishes of the so many crores of people.

The next point is the hon. Minister has to examine thoroughly the
issua. You take, for example, West Bengal. How have you included the
Bengali language in the Eighth Schedule? You have included Oriya. Of
course, | do not want to go to South, because we always go with one
regional language and English. Hindi is nol there. At least, if you look at
the Hindi-speaking States -- North, East and West -- you will find Hindi
everywhere, apart from the regional language. This argument itself is
encugh to include Rajasthani language in the Eighth Schedule of the
Constitution. Therefore, | entirely agree with Dr. Singhvi. It is a very good
idea that he moved this Bill to include Rajasthani language in the Eighth
Schedule. Therefore, | strongly support it. If you debate it from any angle,
it is justifiable, laudable, appreciable and commendable. Thank you.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Shrimati
Jamana Devi Barupal -- absent.
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(THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM)
IN THE CHAIR)
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THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM): MNow, Shri
Ekanath K. Thakur. You have two minutes. So, please confine to your
time.

4943
i
& 3

|

SHRI EKANATH K. THAKUR (Maharashtra): Mr, Vice-Chairman, Sir,
1 do not want to make a long speech. | rise to support this Bl which has
been presented before us by no less a person than DOr. LM. Singhwi. Sir,
on behalf of the people of Maharashtra, and as an Indian to another India;
first, | want to apologise to Dr. Singhvi that we, the indians, have neglected
this language so far, tilt date, till be brought this Bifl. This should have been
included in the Eighth Schedule immediately after Independence, along with
other languages of the Indian States. Sir, many speakers here, have
recalled the great contribution that Rajasthanis have made in the field of art,
literature, science, cuiture, business, industry, trade and commerce.
Rajasthanis are in the vanguard of the Industrial Revolution in this country;
the development of this country; and they have made their contribution not
only in india, but in many parts of the world. They are known as a very
innovative, creative and hard working community. Rajasthanis have a pride
of place wherever they go. Sir, | come from the financial capital of this
country, Mumbai; and Rajasthanis have made a great contribution to my city
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and to my State. So, Sir, not only are there rich Rajasthanis, who are
traders and industrialists, but there are poor Rajasth anis also, who are
working in remote arsas of our country. In my State, most of the housas
are built by Rajasthanis, because they have specialisation, they have
oxpeartise, and they have a rare sense of art which they have cultivated, over
the years. Our NDA Government prides itsef, very rightly, on these
champions of India’s rich heritage and culture. And, Sir, this will be a very
sincere gesture towards the Rajasthani languagse. It is often said that there
are many languages in the Eighth Schedule. Sir, | don't understand why
this should happen. We have various (ndien States, which have been
accepted by the Constitution, created under *he Constitution and their
geographical boundaries have been well-defled. In each State, we can find
out, which is the largest population which speaks that language, i.e., which
is the language spoken by the largest population. And, if that criterion is
met, then, one of two languages of each Stut~ would be given pride of
place in the Eighth Schedule. | am more than confident that the Rajasthani
language deserves this honour, deserves this recompense, because even
without official recognition of the language, Rajasthanis have made so much
of progress. You can really wonder how much progress they could have
made, if their language was horoured among other official languages of
India. With these few words, as a Member of my Party, as a Membar from
Maharashtra, and as a Member of this House, | whoisheartedly, support the
proposition here. Thank you,

SHRI R.S. GAVAI {Maharasghtra}: Sir, | am extending my support to
this Bill. As a matter of fact, we have accepted the principle of linguistic
provinces. On the basis of that, various States have begen formed. You will
recollect the speech of the Prime Minister, which he detivered during the
Golden Jubilee Year of Parliament, wherein he mentioned that various State
languages have their own place. And as we have accepted the principte of
linguistic provinces, instead of leading to dsviation, it would help in
strengthening the unity. 8o, principaffy, | do feel that a great injustice has
been done to Rajasthani language. While considering the Fifth Schedule,
article 344{1) and 351, if we give a glance at the list incorporated in the
Schedule, we will find that though, practically, there are 18 languages, but
the point is that every State is represented, because Hind! is spoken in
many States. No doubt, it iIs a compilementary languege, but Rajasthani
language has its own cult. Therefars, | say that there is rather a dslay on
our part, and we must be thankful to Dr. Singhvi for having brought forth
this Bil. After 52 years, since the formation of this Schedule, that ig, in
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1850, we are thinking about the injustice done to Rajasthanis, and
expecting justice from the Government. Sir, | do give importance to
Rajasthani language. As my hon. colleague, Shri Thakur said, | atso belong
to Maharashtra. AImost in every State, from the village level to the city
level, Rajasthani language is spoken. In my own village, aimost one-fifth of
the population comprises of Rajasthanis. We do share the culture and
tradition of Rajasthan. Therefore, | would like to highlight the aims and
objectives of this Bill that there is a widespread and popular demand for
inclusion of Rajasthani language in the Eighth Schedule. | do say that it is
the demand of the Indian people. | belong to Maharashtra, but | have love
and affection for Rajasthani language. It is a rational demand of the nation,
as a whole, and not of Rajasthan alone. Mr. Vice-Chairman,Sir, the
demand for inlcuding Rajasthani language has come up because it is rich in
culture. It has a very vast literature. Lierature of Rajasthani language is
preserved in many Universities, It is also a subject of research in many
Universities, though other local Ianguagé’ is spoken, they have adopted the
Rajasthani language, because of its richness in culture and literature.
Besides, the richness of Rajasthani language and literature are recognised
by the Sahitya Akademi. Therefore, as far as this language is concermed --
in spite of having a rich culture, heritage and background-- if it is not
included, | feel, injustice will be done to the principle which we have
accepted. As a matter of fact, every language has importance of its
cwn, at the State level and also at the nationa! level. | do believe that this
demand has come from the whole nation, and not from Rajasthan alone.
Once again, | request that the Government should come forward, and
accept this demand. Ong¢e again, | extend my thanks to Dr. Singhvi, for
having brought forth this Bill.

DR. M.N. DAS (Orissa): Thank you, Mr. Vice-Chairman, Sir, |
could have spoken enought about Rajasthani, but | would confine mysélf to
one or two minutes only. |, wholeheartedly, support this Bill, brought forth
by my revered, superior and senior colleagus, Dr. L.M. Singhvi. Sir, today,
we cail it Rajasthan. But, from Sixth Century A.D., till recent times, it was
famous as 'Rajputana’, and its people were known as Rajputs. If you study
the history of Rajputs, you will understand the real spirit of the indian ethos,
the indian culture, the Indian heritage and the Indian tradition. Sir, Rajputs
were not originally Indians; they were Huns, who came and destroyed the
Gupta Empire and settled in Rajputana. But, within no time, they became
50 much Indianised that the whole of India accepted the Rajput race as the
leaders of the society, the head of the community, and the head of the
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entire Hindu population. That was the prestige of Rajasthan. Sir, when one
reads the book entitled, "Annals and Antiquities of Rajasthan”™ written by Cot.
Tod, an Englishman, a military man, one feels very proud of this land, every
place of it, every fort of it, is not only famous, but they are a part of our
national heritage. Can we think of India's greatness without Rajputana’s
fors, without Rajputana’s arts, forget about the cloth and other things.
Anyway, the whole question is, Rajasthan, with a population of six crore
pecople, is having a rich language. Sir, somebody referred to Mirabai's
Bhajans. These Bhajans are very dear to every Indlan hearl. | wonder how
is it that this language has not been able to find a place in the Eighth
Schedule of our Constitution. It is good that Dr. Singhvi has brought this
Bill. It has been brought at an opportune moment. | think, Sir, it is an
appropriate time that we should pass this Bill. We wholeheartedly support it,
because we cannot think of ourselves, feel proud of ourselves, without
feeling proud of Rajasthan and Rajasthani language.

Sir, regarding the three-language formula, | would like to bring it to
the notice of the House that there are mare English-speaking peopls in India
than in entire Great Britain. We cannot abandoen this language.

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM):  They
speak better English. ...(nterruptions)...

DR. M.N DAS: It is a difficult thing. I{ is difficult {0 analyse. But,
Sir, there are more English-speaking people in India today than in entire
Great Britain. Now, Sir, regarding Hindi, i would like to say -- my South
Indian friends should agree with me -- the Hindi, in 'Kathit' sense, and in
written sense, different from what is termed as 'Chalti Hindi'. This 'Chalti
Hindi* is understood everywhere in India. When we go to South, how do we
buy vegetables from the market; how do we buy fruits? It is by using the
'‘Chalti Hindi'.  Sir, Chalti Hindi has become universal all over India.
Wherever you go, you will fing that the people understand this Chalti Hindli,
S0, that alsc we have to accept as a part of Indian culture, Indian tradition.
i do not want to speak more on this aspect. But | want to say one more
thing on this sub-teck. | come from Orissa. But ! feel proud of myseif
when | think that my ancestors came from Rajasthan. | belong to
community called ‘Raju’, an abbreviated form of Rajput. Why? |t is
because the great Emperors of medieval ‘Utakal', belonging to the Ganga
and the Surya Dynasties brought our ancestors to work as their soldiers, to
defend their Empire, which extended from the Ganges to the Godavari.
And, we settled permanently in Orissa. We became Oryars. We speak
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Oriva. But, sometimes, in our sub-conscious state of mind, we think that
we had come from Rajputana. Anyway, | thank Dr. Singhvi for having
brought this Bill. 1 wholeheartedly support this Bill.

SHRL K. NATWAR SINGH (Rajasthan): Sir, like Dr. Singhvi, { also
come from Rajasthan. He comes from West Rajasthan. | comse from East
Rajasthan, where the mother tongue is brif bhasha.
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THE VICE-CHAIRMAN ({SHR! SANGH PRIYA GAUTAM): Do you
want to make some point, Mr.Shariq?
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THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM): Mr. Singhal,
you have already spoken.
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*But bardic poems are important as literary documents. They have
a literary value and taken together form a literature which, when
belter known, is sure to occupy the most distinguished place
amongst the literatures of the New Indian vemaculars.”
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SHORT DURATICN DISCUSSION

The Dastardly Attack by Terrorists on Civilians and Army Personnel and their
Family Memebrs in Jammu and Kashmir on 14™ May, 2002

SHRI PRANAB MUKHERJEE {West Bengai): Mr. Vice-Chairman,
Sir, thank you for giving me this opportunity for raising a discussion under
rule 178 on the dastardly attack by terforists on civilians and army personnal
in Jammu and Kashmir on the 14" May, 2002, leading to the kiling of a
large number of persons including wormen and children, its implications and
the response of the Government theretc. Weords are not enough to
condemn this barbarism, this heinous crime. The anguish and the sense of
outrage felt across the length and breadth of the country cannot be
expressed in languages. Sir, the purpose of raising this discussion is not to
scora some debating points here and there, but to reflect our collective
anguish and outrage, and to facilitate the Government to formulate its views,
formulate its actions, after hearing the views of the representatives of the
people, representing the cross-section of this courtry. Sir, on the 14" of
May, in the evening, the hon. Home Minister expressed his sadness while
informing the House about this attack. This latest attack by the terrorists
raises certain questions, and we shall have to respond collectively to those
guestions. This is not the first; rather, this is the latest in the series of
these types of acts, and it is part of the proxy war that has been going on,
in the name of terrorist activities, in the State of Jammu and Kashmir. It is
really unprecedented because of its depth and magnitude.

Sir, coming to seizures, | will give you just one figure about the
arms and ammunition seized over a period of ten years, from May, 1980 0
Apri!, 2000. 33,763 weapons of various calibre, three million rounds of
ammunition, 1,22,332 explosive gevices, and a large volume of other war
matlerials were seized. That is the magnitude of the attack, and that is the
depth of the atlack, that is taking place. It is a cold reality that Pakistan
considers that its dream of Two-Nation Theory' remains unrealised unless
they are in a position to annex Kashmir. To pursue that line, they launched
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